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16'x5 hrs.
MATTERS UNDER RULES, 377

(i) TELECOMMUNICATION FACILITES IN
TIRUNELVEL! DISTRICT OF TaAMIL Napu.

*SHRI D. S. A. SIVAPRAKASAM
(Tirunelveli) : Under  Rule 377
I ris= the following matter of urgent public
impartance.

After the declirstion of Tuticorin
Port us a major port, iliere is unpreceden-
ted space of industrial development in
Tirunelveli  District. Very shortly, in
Tirunclveli district an airport will be sct
up, In Tuticorin a shipyared is also being
proposed. Yet, regrettably, the telecom-
m nicition facilitiesare woefully lacking
in Tirunclveli District. Tirunelveli Ex-
change has not been linked with national
trunk-net works. In Tirunelveli and
Palayamkottai the manu:lly operated
exchonge is functioning. There are 2500
subscribers. S. T. D. facilities are not
there. For this exchange a big bui'ding
has been comp'eted by the Telephone
Department. In the ubsence of telephone
equipment, this bui'ding remuins empty
for the past ten years. The required ma-
chinery shou'd be instailed in this
bui ding. Tuticorin is the industrial hub
of Tirunelve'i District. More S. T. D.
facilities showd be given for Tuticorin.
In Sankarnagar there is a big cement
factory. There are many modern rice
mills, spinning mi''s, chemica'! factories
aroand.

16'17 hrs.

[Surt  HarixatHa Misra  in the
Chair]

When Tirunelveli Exchange brcomes
an automatic exchange, the smajl te'c-
phoue exchange in Sankarnagar shouid
be connected with Tirunelve'i automatic
exchznge. I am living in Mukkoda! where
there is a small exchange. This is about

km. away from Tirune'veli. If Muk-
kudal is linked with the Tirunelveli au-
tomnatic exchange, I will be in a better
postion to take up the people’s causes with
the officials in Tirunelveli and others
of the State and Central Governments.
Presently between 8 AM. and 3 P. M.
we have to wait for materizlisation of trunk
calls evcn to get urgently Doctors from
Tirune've’i. In the interest of the people
of my pariam=ntary constituency, I
demand imme~diate action in this matter.

(ii) Post AND TELEGRAPH SERVICE IN
RAJASTHAN,

Y 73 gW T [AT (3HT) - fes
Fw faat & erw g7 (7390 § sorey
FeAaTaT WY  §MT d% 9gd
w e gk ud fafezar @i #21
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*The Origina! speech was delivered in Tamil.
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(iii) Funcrioeing ofF AR axp Door-

DARSHAN

SHRI CHANDRAJIT YADAY
(AZAMGARH) : All India Radio and
Dosordarshan are very important national
m~dia of m1ss communication. They
showd function in a manner that people
are inform+d and educated on important
nationa poiicles, programm=s and issues,
Besides, they shou.d aiso hesp in  informing
the people of imn»ortant  natjonal
and internationat developments. Though
they are fuactioning under government
control, they showd be objective and
impartia] in conveying the information
and o essages to the people whether they
reiate to the government, Opposition or
any other section of the society.

I have bzen watching very ciosery for
sometime the functioning of AIR and
Doordarshan and have seen that the
Opposition view points though ‘of pubtic
importance both inside and outside Par-
liament are being systemntica'ly blcked
out and a'so distorted in the News Bulle-
tins as well as ‘T'oday in Parnament’.
The views expressed by Opposition mem-
bers even ofthe most national and interna-
tional issues through Questions, Calling
Attention Notices, Privilege Motions,
Adgmmn ent Motions and Parlimaentary
debates are cither comp'e'y b'acked out
or, if given at all, only a very passing
reference is mrade. The Ministry is vir-
tually using the media to propagate the
rulling partv’s view points. I would not
contest the right of the government to
project its policies and achievemrents
through the media but in a Parliamentary
democracy it will be a very unhealthy
trend to black out or distort the Opposi-
tion points of view,

I have also found a disturbing trend in
ATR and Doordarshan the wuy they have
been reporting the unfortunate incidents
in Moradabad and other parts of the
country which do not help to create an
atmosphere of amity and cammunal har-
mony.

Both AIR and Doordarshan should
not be made into the mouthpieces of the
ruling party only. This is a serious trend
which should be immediately corrected,
Through you I am drawing the attention
of the House and the Government for
immediate corrective measures,

MR CHAIRW: Shri Janardhana
Poojary—ahsent,

Shri Satyagopal Misra.
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(iv) SuorRTAGE OF HANK-YARN IN
WesT BANGAL

(SHRI SATYAGOPAL  MISRA
(Tem! k) : Thousands of weavers in
the State of West Bengal are facing un-
employment due to the shortage of hank.
yarn. For the same rerson the Handloomr
Industry of the said State is also in great
crisis.

Infact, West Bengz] is not self-supported
in the field of hank-yarn production.
The total requirement of hank-vam in the
State is 15,000 bales per month. Out of
this quantity, 2,500 bales are required by
the Government agencies like the Hand-
loom Apex-Cooperative Scciety, and 8oo
bales for the production of controlled
cloth. But the local availability of hank-
yarn is only 300 bales per month. Tomeet
the necessity, the State Government has
to depend upon the Central Govern-
ment and the South-Western ion of
the country. Recently, the Central Govern-
ment has taken a distribution system of
hank.yarn; but from this distribution
systern, the State of West Bengal is
not benefiited.  The hon’ble Minister
of Cottage and Small-scale Industires of
West Bengal has written a letter, in this
regard to the hon. Minister of Commerce.
Government of India. But no action has
been taken so far.

The non-availability of hank-yarn is
resulting in a very grave situation :

(a) Persons of vested interest are taking
advantage of the situation, and the prices
of hanl-yarn are rising up.

(b) The poor Weavers are facing un-
employment.

(c) The production of controlled cloth
in the State is seriously affected by this
problem.

Under these circumstances, the pecpe,
who are poor and who 'ive bc'ew ke
poverty line will face tremerdous herd-
ship due to the lack in preduction of
contro’ed cloth. The situation is
80 grave that thousands of weavers
who live on handloom industry will be
facing the stern reality of starvation if
the Central Government do not come
forward to their rescue by way of arrang-
ing for the supply of hank-yzrn at a rea-
sonable rate.

(v) Neep rPOrR MORE Ramway LinNes
AND A Ranway Coacu FACTORY IN
KERALA

PROF. P. J. KURIEN  (Moveli-
kara) : Sir, may I bring- to your kird
notice a strong feelirg of reglect of
Kerala by the Centre in regard to rew



